
Govemment of lndla
Mlnlstry of Law & Justlce

Deapartment of Legal Affalrs
Cash Sectlon

Shastri Bhawan, New Delhi'
Dated, the 22"d Auguslr 2O',7

GIRCULAR

All Offlcers and Members of staff in the Department
of l.,egal Affairs whose annual lncome exceeds
Rs.2'.5O,OOO/- and aboye are requested to fumlsh the
requisite information ln the enclosed proforma, to the
Cash Section on or before '12.09.2l)17 for the purpose of
calculatlng lncome-Tax for the financlat year 2017-18. lt
no lnformatlon ls received by the date, the lncome-Tax
will be calculated only on the basis of the lnformation
avallable ln the Gash Section and the same wal! be
deducted from thelr salary.

To

1. All Offlcers and stafl Department of Lega! Affairs

SUB :- tnc;ome-Tax Galculatlon for the Financial Year 2O{7-{8.

2. Photocoples of necessary supporting documents in
respect of thelr savlngs, etc. duly self attested may also
pleas,e be fumlshed.
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STATETITE .r OF PARTIGULARS FOR THE CALCULATION OF INGOIT'IE.TAX FOR THE

FII'ANGIAL YEAR 2Ot7.t8

Name and Deslgnatlon

PAX NO.

(a) Whathor llving in iented house or in own houso!

(b) tf resldlng ln . rrnt.d hou3e, the
Amount ot house rent pald & PA]l No
Ol l{ouso Ownor
(R.nt rrc.lpt for the months of Apdl &
October, 2O17 ant to bo producod)

Details ot seying3 made under the followlng
Itoms for 2Ol7-18

a) Pald rocolpt ot Annual Premlum on LIC/PLI

b) Amount deposited under
securltles in ItISC/ULIP etc.

c) Amount deposlted ln PPF

Any other item! (Tultlon f.e, HEA(P)
Ptlnclpal, etc.

Full details of propcfty and HBA tak.n tor rebato ol lntorest o,l HBA:-

IYhether under constructlon/completedr.

S6lt occupled/vacanurent€d (fully/party) r

Date of occupation t

amount of loss under the head
tlncome from house ploporty'
(enclosod calculatlon and prool of payment, L any)

! certify that the partlculars fumished above ar. corrcct. Tho lncome tax
on my pay and allowancea lor the tlnancial y.eJ 20.17-18 nay be calculatod on the
basls ot the above particulars and recoyored trom the 3alary.

Slgnature 3

Designation:
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Date l-


